
21.08.2018                J-1  FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

      COURT NO.37  
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE SUNIL GAUR

AT 2.30 P.M

1.W.P.(C)3157/2015 SUJATA KOHLI SANJAY JAIN
vs REGISTRAR GENERAL SANJOY GHOSE
HIGH COURT OF DELHI & ORS. RHISHABH JETLEY

DHANJAI RANA
ANUJ AGGARWAL
DEBOSHREE MUKERJEE

      COURT NO.37  
      (DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE A.K. CHAWLA

1. FAO(OS)309/2017 M/S AASHIANA ROLLING MILLS LTD RAJSHEKHAR RAO
   CM 44902/2017 VS M/S KAMDHENU LTD KAPIL WADHWA

DEVYANI NATH
KAVERI JAIN
AKHIL SIBAL
S.K.BANSAL
AJAY AMITABH SUMAN
NIKHIL CHAWLA



21.08.2018                J-2  FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO.30  
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.A.404/2016 SUNIL ALLAS MACHHAR AJAY VERMA,KATYAYINI
VS STATE P.N.SUDHA REDDY 

MEENAKSHI CHAUHAN

2. CRL.A.786/2016 AKACHUKWU CHRISTOPHER NNADI J.S.KUSHWAHA
VS STATE ASHOK KUMAR GARG

HIGH COURT OF DELHI                            
20 AUG,2018                              REGISTRAR (LISTING)


